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Vs

1. Madhya Pradesh State Pollution Control Board, Through its
Member Secretary
E-5, Paryavaran Parisar, Arera Colony, Bhopal
Phone No: 0755- 2466095
E-mail: ms-mppcb@mp.gov.in R- |

2 Central Pollution Control Board, Through its Member Secretary
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Phone No: 011-43102030

E-mail: mscb.cpcb@nic.in ﬂ 9

3. District Magistrate, Jabalpur
Collectorate Campus Rd, South Civil Lines, Jabalpur, Madhya

pradesh 482001

Phone No: 0761-2624100 R .

E-mail: dmjabalpur(a.znic.in



